
1 Provident Fund Govt of India NA NA             2,01,42,002.00             2,01,42,002.00 Govt NA NA                   0.02 NA NA 0 0 0             2,01,42,002.00 NA
2 Central Tax, Vizianagram Govt of India NA NA           40,54,78,334.00           40,54,78,334.00 Govt NA NA                   0.37 NA NA 0 0 0           40,54,78,334.00 NA
3 Electrical Dept, Jharsuguda Govt of Odisha NA NA 51,64,507.00              51,64,507.00              Govt NA NA                   0.00 NA NA 0 0 0                51,64,507.00 NA
4 Collector,Jharsuguda Govt of Odisha NA NA 92,61,695.00              92,61,695.00              Govt NA NA                   0.01 NA NA 0 0 0                92,61,695.00 NA
5 Commercial Tax Govt of West Bengal NA NA 2,48,15,98,315.00      2,48,15,98,315.00      Govt NA NA                   2.28 NA NA 0 0 0       2,48,15,98,315.00 NA
6 CT & GST Circle Jharsuguda. Govt of Odisha NA NA 26,52,52,942.00         26,52,52,942.00         Govt NA NA                   0.24 NA NA 0 0 0           26,52,52,942.00 NA

3,18,68,97,795.00      3,18,68,97,795.00      3,18,68,97,795.00      

Date of commencement of liquidation: 26.09.2018; List of stakeholders as on: 31.12.2021
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(Amount in ₹)
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Name of the corporate debtor: Concast Steel & Power Limited


